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ELECTION COMMISSION OF INDIA

CORRIGENDUM
Nirvachan sadan, Ashoka Road New Delhi-110001/Dated 06 October, 2023,
14 Asvina, 1945 (Saka)

No 429/ES-1/BR/2023(1)—In Column 2 against 66-Pranpur Assembly
Constituency mentioned in column 1 in English version of the Election Commission of India’s
Notification No. 429/ES-1/BR/2023 (1) dated 03™ September,2023, the entry “Deputy
Development Commissioner Katihar” may be read in place of “Deputy Development Officer
Katihar” and In Column 2 against 90-Minapur Assembly Constituency the entry “Director
National Employment Programme District Rural Development Agency Muzaffarpur” may be
read in place of “Director Accounts Administration and self Employment District Rural
Development Agency Muzaffarpur”
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